National Company Law Tribunal
Allahabad Bench

EPND.L”I{BJ 183 f ALD |20y

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 19.02.2018
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C.P. No. (IB) 183/ALD/2017

Shri Sunil Kumar Tripathi for the Financial Creditor. Shri Jahagir Haider
proxy for Manu Khare for Corporate Debtor Company. He seeks further
time to file objection.
In view of this, final opportunity is granted to the Corporate
Debtor Company for filing objection/ reply.
T'he matter to be listed on 16" March, 2018.
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